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CENTRAL ADO' 

UPLN COURT 

ISTRATIVE TRIOUNAL, ALLAHALJA0 BENCH 

ALLAHAOAD 

: Dated this 0!th day of November, 2000 

Original Application No.1104 of 1992 

Honlble Mr. R 

honlble hr. 

1. 	Uev uutt 
H/0 Suer 
Line par, 
at prase 
N. Haile 

fiouddin, J.N. 

Bisuas 

S/o Sri hunshi Lal 
op Nagar, 

Tundla, Uistt-Firozabad, 
t posted as Choukidar in 
Y. 

  

41,  

Allahabad 

CuRAN 

2. sonveer 6/4:1 Sri karan Singh, 
R/o Village hakanpur, 
Post-Jaleshar 
Oistrict-hathura at present 
posted as Choukidar, 

N. aly. 
3. Rangpal S/o Sri Tilak Singh, 

H/o Village Nagla 
Post-Kadeshar,  

p 	
Oistt-Firozabad, 

at resent posted as Choukidar in 
Nt N. Rly. 

4. Su
o
nehri 

Villa 
Lal S/0 Sri Charan Singh 

Post 
legs Manikpur, 

jaleshar Road, 
uistrict Nathura  
as Choukidar 	at present posted 

in N. Hly•  
5. 

Satish Chandra S/o Sri Akali R/o 
Village laccha Tundla 
h 	 , 
ohalla hatawali Cali, 

rust Tundla, Distt-Firozabad at present 
posted as Choukidar in N. Riy. 

u. 	
Ajay Pal Singh S/o Sri Rustom Singh, 
H/o Village Chandanpur rost-Ohandana, 
Distt-Firozabad 

at present posted aa Chainwan in N. aly•  

Achchey Lal S/o Sri Uharmraj 
R/o Village Angiliya, Post Sukhipur, 
Uistrict Azamgarh, at present posted as Chainman in 

N. aly•  
8. 

Saheb Singh 5/0 Sri huran Singh 
H/o Village and Post jamupur, 
District Lth,  
posted as 	

at present 
C oukider in N. 

Rly. 
9. 

rouran Singh S/o Sri Kalyan Singh, 
V° Village Sultanpur, 

nost-Khurja Junction, District Bul ndshahar, 
at present posted 

•
as Lhoukivar in 	aly. 

7. 



10. 	Sr Pal Sio Late Sri Ram Prakash, 
Rio Villal3e and -ost Samnstinur 
District 11,11andshar, at nresent 
posted as C ainman in N. Ely. 

All- the anlic7-, n!--.s nre nested under th2 
Assistant nqineer, AligTrh and permanent 
'Tay Insnec , r, 7Thurja, qprthern Railway. 

(Sri Sati.sh 

1. Union of I 
northern R 
`Tew 

2. The 1 1.visi 
Mrthern 

3. The :ssist- 
Uorthrn 

4.  

(Sri :7\!:  

di, 7,dvocate) 	
. 	. Anplicnnts 

Versus 

dia through the General • ana?er, 
ilways, Earoda House, 

nal 7oil., :.-,y "lanaer, 
Allahabad- 

ant Engineer(Lines) 
ailways, Tundla. 

Aevncate) 

fhe -,erma.ent "ay Inspector, 
TIorthern airway, .Thurja. 

. 07esnondents 

A TT D 

,4/70ricinal  .npliction -;o. 1467  f 1992 

1. 	"rein Sha 

ResiCent 

-)istrict 

on the n 

rh 

2. 'rata Era 

T o Vill 

Distt-Et 

Post of 

3. Raj 

'adannu 

Buland s 

of Chai 

(Sri Satish 

%er S/n,  '.?am Sinch 

or Villaee Chirkunin 

Alicarh, at -resent posted 

st of Chowkidar under A.7.- , 

d P.W.I. !Churja, 

ad 5/o Sri Sanwari T.,a1 

ce Balaiyanur nOst-Adivan -  , 

wah nt nresent nested on 

hainman under the A.E.N. 	. Alinarh 

hurja; 

r Sio Sri Jdaibeer Sio V 

P:st Thurja Junction, 77 . 	ct 

ahr at present posted on ;7'- e,  cost 

nan under the A.E.N. ,N.R. 	rh, 

<hurja, 

Advocate).  

Versus 

g`N 



- 3 - 

t. 	Union o 

Thrn ugh 

Norther 

New Del 

2. The Div 

Norther 

3. The Ass 

Norther 

(Sri AX Shukl  

India 

the General Manager, 

Railway, Baroda House, 

i. 

sional Railway Manager, 

Railways, Allahabad. 

stant Engineer (Lines), 

Railwayas, Tundla. 

Sri . AX Gaur, Advocates) 

Respondents 

ORDER (0 r a 1) 

By Hon'ble . Rafi uddin, J.M. 

By mea 

a direction 

to interfere 

as Chowkidar 

2., 	Briefl 

the applican 

Chainmen and 

Aligarh. 'Ac 

initially ap 

having been 

they were po 

s of this OA the applicants seek 

be issued to the respondents not 

in performance of duties of the applicant 

/Chainmen. 

stated the case of the applicantSis that 

s are working on the post of Chowkidars/ 

r A.E.N. Lines, Tundla and P6^JI Special, 

ording to the applicants, they were 

inted as Class IV employees and after 

eclared medically fit for B-I category 

ted as Chowkidc,rs and have been continuously 



n 

performing thei duties as Chowkidars and are also 

getting salary nd other allowances. However, the 

applicants were 

under A.E.N. N 

Railway, Khurj 

Gangman with m 

ulterior motiv 

Gangmen and, tt 

rules to perfo 

however, cants 

transferred vide order 

erefore, 

m duties 

t to the 

dated 14-7-1992 

the ground tha since they were declared medically 

fit in B-I cat gory in the post of Gangmen, they have 

been posted fo. the post of Gangmen in the scale of 

Hs.775-1025. 

3. We have eard Sri S. Owivedi, counsel for the 

erused the record, 

ounsel for the applicant! 4. Learned 	 has pointed o 

applicant and 

that a repress tation dated 20-1-1993 (Annexure-RA-4) 

is still pendi g. Therefore, the UA may be disposed 

of by directin the respondents to consider their 

representation and pass a suitable oruer as per rules. 

Accordingly, w dispose of this application with the 

direction to t a respondents to consider and pass a 

suitable order on the representation subsitted by the 

applicant to t e DRH(Respondent No.2). 	ropy of the 

representation shall be attached by the applicant 

alonguith the •opy of this order, The representation 

shall be disposed of within three awrat!.3 from the date 

of receipt of he copy of this order a )ngwith th cupy 

of the repress tation. There shall be lo order as to 

costs. 

rthern Railway, Aligarh and PWI, Nortne 

alonguith other persons who worked as 

lafide intention and for some other 

S. The applicants have never worked as 

they cannot be compelled under 

as Gangmen. The respondents, 

claim of the applicants on 


